OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JU

SQUTH DISTRICT : SAKET COURT COMPLEX NEW DF

Vit

ORDER

1 the approval of the Learned Principal District & Sessions Judge, South District,

transter and posting is hereby made with immediate effect-

the following

S. No Name of the Official

From

To

L.C: 75826998

1. Ms. Anshu Prasad

Persoral Assistant

(Mahila Court)-04,

New Delhi

Personal Assistant in the Court| Personal Assistant i

of Ms. Sukriti Singh, Ld. MM | Ms. Sana

District, Saket Courts Complex, Cou{ftch?

Sl

Sole

Khan,
South | Court).~ ?@Q

Note:-Non-compliance of transfer order or immediately proceeding on leave shall be consid,
insubordination and disciplinary action shall be taken against the erring official.

)
No. Admn. /P& T/SD/Saket/2022/ ! f?)ﬁ "'"g ,4 v

Copy forwarded for information and necessary action to:

The Ld. Principal District & Ses

arge, Computer Branch, South district
6. ~The A.O. (Judicial), Administration, (HQs), Tis Hazari
7. Website Committee, HQs, Tis Hazari Courts, Delhi

The PRO, South District, Saket Courts Complex, New Delhi.

sions Judge (HQs), Tis Hazari Courts, Delhi. .

ssions Judge, South District, Saket Courts Comp
The Ld. Presiding Officers/ Officers-in-Charge, concerned. ‘
g Officer, South District, Saket Courts Complex,
, Saket Courts Comp
Courts, Delhi.

2. PSto Ld. Principal District & Se

3.

4. The Drawing and Disbursin

5 The Officer-In-Ch

8.

9. ACR Zell (HQs), Tis Hazari Courts. Delbi
1

i

1
i

. Guard File

0. Official(s) concerned.
1. Dealing official. LAYERS seat for uploading on LAYERS,
2

il
ered|g

- (Atul'

Officertii-Charge (A mn.T)
PO-MACT, South District,
Saket Courts Complex
New Delhi :

Dated, New Delhi thg 025 "

i

el Delt
i

TR

o

(Branch Incharge)-
Administration Branch-I
South District, Saket Courts Complex
New Delhi ‘




